
In light of Hon’ble Apex Court’s Judgement dated 06.04.2026 in Criminal Appeal No.

2010 of 2026 @SLP(Crl.) No. 16883 of 2025 arising out of High Court of Judicature at

Allahabad in Criminal Revision No. 1491/2024 titled “Juvenile Delinquent Vrs The State

of U.P and Ors” following SOP has been formulated which is to be followed. 

Standard Operating Procedure (SOP) for Communication and Compliance of Orders Passed

by Juvenile Justice Boards of State of Bihar. 

In order to ensure effective implementation of the provisions of  the Juvenile Justice (Care and

Protection of Children) Act, 2015, particularly in matters relating to declaration of juvenility, grant

or refusal of bail to a child in conflict with law, and transfer to Observation Homes or Places of

Safety, it has been considered necessary to streamline the procedure for prompt communication and

execution of orders passed by the Juvenile Justice Boards to ensure strict compliance with statutory

provisions  of  Juvenile  Justice  (Care  and  Protection  of  Children)  Act,  2015 and  Bihar  Juvenile

Justice (Care and Protection of Children) Rules, 2017, following Standard Operating Procedure is

issued. 

1. Applicability

This SOP shall apply to:

i. All Juvenile Justice Boards in State of Bihar

ii. The Superintendents of District Jails

iii. The Superintendents/Officials of Observation Homes / Places of Safety

iv. The District Probation Officers/ Legal-cum-Probation Officers

v. All other competent authority responsible for implementing orders passed by the Boards

2. Communication of Orders-

The Juvenile Justice Board shall ensure that every order passed in the following circumstances is

forthwith  communicated  on  the  same day  to  the  concerned  authorities  (Superintendent  of  Jail,

Superintendent of Observation Home, District Probation Officer and DLSA): 

(i) Order of Transfer of alleged Child in Conflict with the Law from jail to observation home /

place of safety during pending age Determination inquiry of such alleged CICL: 
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